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the norms of oug open democratic socie-
ty, diplomats accredited to India ¢
legltlmately travel 15 the couatry and
meet people from all walks of bLfe in the
discharge of therr duties.

Indian Community fn Fiji

834 SHRI PRABHAKAR RAO
KALVALA. Will the Minister of EX-
TERNAL AFFAIRS be pleased to siate.

(a) Whether Government are awars that
Army 1n Fyi has drastically reduced the
role of Indian Commumity m  employ-
ment, education, business and trade as
reported in the Hindustan Times dated
16ty September, 1990;

(®) 1f so, the details n this regard;

(c) what 18 Government’s reaction

thereto, and

(@) whether any talk/meeting has been
held with the Fipan leaders for the pur-
pose and if not, what are the reasons

therefor?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI VIDYA CHARAN
SHUKLA). (a) and (b) Governmez%t of
India 1s aware of the ractally dlscn.mma—
tory policies of the military-backeq illegal
Interim Government in Fiji which has
Significantly reduced the role of people
of Indian origin m fields of employme.nt.
education, business and trade. Thxs in-
cludes reservations in educational institu-
tions, Civil Services and other erE?IOY-
ments 1n varioug sectors for eth!.:ll.c Fijians,
substantially reducing opportu'mtxes avax}-
able to people of Indian origin. There s
simjlar  discrimination in  economic
matters, e.g. grant of bank loan etc, to
businessmen of Indian origin.

(c) Government of India ha‘s categori-
cally condemned the dlscrimilfﬁtl?n against
people of Indian origin i Fiji in various
matters Statements to this effect werel
made by Ministry of States for FExternal
Affairs in the Lok Sabha on 10th, May,
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1990 and by Minster of External Affairs
in Lok Sabha anq Rajya Sabha on 24th
May, 1990, Our condemnation of the
discriminatory policies In Fuyt have also
been repeatedly started by our Official
Spokeman, The same has been raised in
various international forg and m bilateral
discussions with concerned countries,

(@ As the Government of Indiz does
not recogmise the current illegal regime
In Fyji, the matter has not been discus-
sed with any of itg leaders, However,
discussions have taken placed with other
Fipnan leaderg who are opposed to the dis-
criminatory policies of the illegal regime.

Pak help to terrorists operating in Punjab 3
and J&K

835. SHRI §. § AHLUWALIA: will
the Minister of EXTERNAL AFFATRS be
pleased to state :

(8) whether Government are aware that
Pakistan is helping the terrorists Operating
in Punjab and Jammu and Kashmir;

() if 50, whether Government have
taken any action at the International level
to force Pakistan to deviate from its policy
to help terrorism in Punjab and Jammn
and Kashmir; snd 3

(e if so, what are the details thereof?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI VIDYA CHARAN
SHUKLA) : (a) We continue to have evi-
dence of Pakistani abetment, encourage-
ment and support to terrorism and seces-*
sionism directed against India i, the Sta-
tes of Punjap and Kashmir

®) and (c) Government remain com-
mitted to the Simla Agreement under which
all problems and differences with Pakistan
are to be regolved bilaterally and peace-
fully We have also taken steps to make
the internatignal community aware of Pak.
istan’s support to terrorism and syb.ver-
sion,



